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OFFICIAL NOTICES 
 

Sub: Notice is given under Rule 41(1) of Geographical Indications of Goods 
(Registration & Protection) Rules, 2002. 

 
1. As per the requirement of Rule 41(1) it is informed that the issue of Journal 36 

of the Geographical Indications Journal dated 23rd September 2010 / Ashwin 
30, Saka 1932 has been made available to the public from 23rd September 
2010. 
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G.I. 
App.No. 

Geographical Indication Class Goods 

1 Darjeeling Tea (word) 30 Agricultural 
2 Darjeeling Tea (Logo) 30 Agricultural 
3 Aranmula Kannadi 20 Handicraft 

4 Pochampalli Ikat 
24, 25 & 

27 
Textile 

5 Salem Fabric 24 Textile 
6 Payyannur Pavithra Ring 14 Handicraft 
7 Chanderi Fabric 24 Textile 
8 Solapur Chaddar 24 Textile 
9 Solapur Terry Towel 24 Textile 
10 Kotpad Handloom fabric 24 Textile 

11 Mysore Silk 
24, 25 & 

26 
Textile 

12 Kota Doria 24 & 25 Textile 
13 Mysore Agarbathi  3 Manufactured 
14 Basmati Rice 30 Agricultural 
15 Kancheepuram Silk 24 & 25 Textile 
16 Bhavani Jamakkalam 24 Textile 
17 Navara - The grain of Kerala 30 Agricultural 
18 Mysore Agarbathi "Logo" 3 Manufactured 
19 Kullu Shawl 24 Textile 
20 Bidriware 6, 21 & 34 Handicraft 
21 Madurai Sungudi Saree 24 & 25 Textile 

22 Orissa Ikat 
23, 24 & 

25 
Textile 

23 Channapatna Toys & Dolls 28 Handicraft 

24 Mysore Rosewood Inlay 
19, 20, 27 

& 28 
Handicraft 

25 Kangra Tea 30 Agricultural 
26 Coimbatore Wet Grinder 7 Manufactured 
27 Phulkari 26 Textile 

28 Kalamkari 
24, 25 & 

27 
Handicraft 

29 Mysore Sandalwood Oil 3 Manufactured 
30 Mysore Sandal Soap 3 Manufactured 
31 Kasuti Embroidery - Karnataka 26 Textile 
32 Mysore Traditional Paintings 16 Handicraft 
33 Coorg Orange 31 Agricultural 
34 Mysore Betel Leaf 31 Agricultural 
35 Nanjanagud Banana 31 Agricultural 
36 Palakkadan Matta Rice 30 Agricultural 
37 Madhubani Paintings 16 Handicraft 
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38 Jamnagar - MS 4 Natural 
39 Jamnagar - ATF 4 Natural 
40 Krishna Godavari Gas 4 Natural 
41 Jamnagar - LPG 4 Natural 
42 Jamnagar - HSD 4 Natural 

43 PISCO 33 
Alcoholic 
Beverages 

44 Kondapalli Bommallu (Toys) 16, 20 Handicraft 
45 Poddar Diamond 14 Handicraft 
46 Kashmir Pashmina 24 Textile 
47 Thanjavur Paintings 16 Handicraft 
48 Kashmir Sozani Craft 26 Textile 
49 Malabar Pepper  30 Agricultural  
50 Allahabad Surkha 31 Agricultural  
51 Kani Shawl 25 Textile 

52 Nakshi Kantha 
19, 20, 24 

& 25 
Textile 

53 Silver Filigree  
6, 8, 14, 

18, 20, 26 
& 28 

Handicraft 

54 Alleppey Coir 27 Handicraft 
55 Muga Silk 26 Textile 
56 Tellicherry Pepper 30 Agricultural 
57 Coconut shell crafts of Kerala 20 Handicraft 
58 Screw pine crafts of Kerala 27 Handicraft 
59 Maddalam of Palakkad (Kerala) 15 Handicraft 
60 Ganjifa cards of Mysore (Karnataka) 16 Handicraft 
61 Navalgund Durries 24 Handicraft 
62 Karnataka Bronze Ware 6 Handicraft 
63 Thanjavur Art Plate 14 Handicraft 
64 Swamimalai Bronze icons 6 Handicraft 
65 Temple jewellery of Nagercoil 14 Handicraft 
66 Blue Pottery of Jaipur 21 Handicraft 
67 Molela Clay Idols 21 Handicraft 
68 Kathputlis of Rajasthan 28 Handicraft 
69 Mysore Malligae 31 Agricultural 
70 Udupi Malligae 31 Agricultural 
71 Hadagali Malligae 31 Agricultural 
72 Alleppey Green Cardamom 30 Agricultural 
73 Applique (Khatwa) Work of Bihar 26 & 24 Handicraft 

74 
Sujini Embroidery Work of Muzzaffarpur 
District in Bihar 

24 & 26 Textile 

75 Sikki Grass Products of Bihar 20 Handicraft 
76 Ilkal Sarees 24 Textile 
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77 Molakalmuru Sarees 24 Textile 
78 Coorg Green Cardamom 30 Agricultural  
79 Chamba Rumal 24 Textile 
80 Dharwad Pedha 29 Food Stuff 
81 Pokkali Rice 30 Agricultural 
82 Bastar Iron Craft  6 & 21 Handicraft 
83 Bastar Dhokra 6 & 21 Handicraft 
84 Bastar Wooden Craft 20 Handicraft 
85 Monsooned Malabar Arabica Coffee 30 Agricultural 
86 Pipli Applique Work  24 Handicraft 
87 Konark Stone Carving 19 Handicraft 
88 Puri Pattachitra 24 & 16 Handicraft 
89 Budiiti Bell & Brass Craft 6 Handicraft 

90 Machilipatnam Kalamkari 
24, 25 & 

27 
Textile 

91 Nirmal Toys and Crafts 20 & 28 Handicraft 
92 Arani Silk 24 & 25 Textile 
93 Kovai Kora Cotton Sarees 24 & 25 Textile 
94 Salem Silk 24 & 25 Textile 
95 E. I. Leather 18 Manufactured 
96 Thanjavur Doll 28 Handicraft 
97 Leather Toys of Indore 18 Handicraft 
98 Bagh Prints of Dhar 24 Textile 

99 Banaras Brocades and Sarees 
23, 24, 25 

& 26 
Textile 

100 Sankheda Furniture 20 Handicraft 
101 Agates of Cambay 14 Handicraft 
102 Datia and Tikamgarh Bell Metal Ware 6 Handicraft 
103 Kutch Embroidery 26 & 24 Textile 
104 Santiniketan Leather Goods 18 Handicraft 
105 Nirmal Furniture 20 Handicraft 
106 Nirmal Paintings 16 & 20 Handicraft 

107 Andhra Pradesh Leather Puppetry 
18, 27 & 

28 
Handicraft 

109 Naga Mircha 31 Agricultural 
110 Eathomozhy Tall Coconut 31 Agricultural 
111 Laxman Bhog Mango 31 Agricultural 
112 Khirsapati Himsagar Mango 31 Agricultural 
113 Fazli Mango 31 Agricultural 
114 Monsooned Malabar Robusta Coffee 30 Agricultural 
115 Assam Tea 30 Agricultural 
116 Nilgiri Tea 30 Agricultural 
117 Nilgiri (Orthodox) Logo 30 Agricultural 
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118 Assam (Orthodox) Logo 30 Agricultural 
119 Lucknow Chikan Craft 26 Handicraft 

120 Feni 33 
Alcoholic 
Beverages 

121 Tirupathi Laddu 30 Food Stuff 
122 Uppada Jamdani Sarees 24 & 25 Textile 

123 Nashik Valley Wine 33 
Alcoholic 
Beverages 

124 Virupakshi Hill Banana 31 Agricultural 
125 Mango Malihabadi Dusseheri 31 Agricultural 
126 Sirumalai Hill Banana 31 Agricultural 
127 Tangaliya Shawl 24,25 &27 Textile 
128 Puneri Pagadi 25 Handicraft 
129 Bydagi Chilli 30 Agricultural  
130 Vazhakkulam Pineapple 31 Agricultural  
131 Devanahalli Pomello 31 Agricultural  
132 Appemidi Mango 31 Agricultural  
133 Kamalapur Red Banana 31 Agricultural  
134 Sandur Lambani Embroidery 26 Textile 
135 Toda Embroidery 24,25& 26 Textile 

136 Khandua Saree and Fabrics of Orissa 
23, 24 & 

25 
Textile 

137 Gadwal Sarees 24 Textile 
138 Santipore Saree 24 Textile 
139 Alphonso Mango 31 Agricultural 

140 Champagne  33 
Alcoholic 
Beverages 

141 Vazhakkulam Pineapple 31 Agricultural 
142 Bikaneri Bujia 30 Food Stuff 
143 Guntur Sannam Chilli 30 Agricultural  

144 Cannanore Home Furnishings 
22, 23, 24 

& 27 
Handicraft 

145 Basmati 30 Agricultural  

146 Napa Valley   33 
Alcoholic 
Beverages 

147 Sanganeri Print 24 & 25 Textile 

148 
Hand made Carpet of Bhadohi - Mirzapur 
Region of UP 

27 Textile 

149 Kinnauri Shawl 24 Textile 
150 Paithani Saree & Fabrics 24 & 25 Textile 

151 Scotch Whisky   32 & 33 
Alcoholic 
Beverages 

152 
Balaramapuram Sarees  and Fine Cotton 
Fabrics 

24 & 25 Textile 
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153 Paithan's Paithani 24 & 25 Textile 
154 Mahabaleshwar Strawberry 31 Agricultural 
155 Firozabad Glass  (Word Mark) 9, 11 & 21 Handicraft 
156 Firozabad Glass  (Logo Mark) 9, 11 & 21 Handicraft 
157 Kannauj Perfume  (Word Mark) 3 Manufactured 
158 Kannauj Perfume  (Logo Mark) 3 Manufactured 
159 Kanpur Saddlery  (Word Mark) 18 Handicraft 
160 Kanpur Saddlery  (Logo Mark) 18 Handicraft 
161 Moradabad Metal Craft (Word Mark) 6 Handicraft 
162 Moradabad Metal Craft (Logo Mark) 6 Handicraft 
163 Central Travancore Jaggery 30 Agricultural  
164 Prosciutto di Parma "Parma Ham" 29 Food stuff 
165 Nashik Grapes 31 Agricultural 
166 Banjara Handicrafts and Mirror work 24 Handicraft 

167 Gopalpur Tussar Fabrics 
23, 24 & 

25 
Handicraft 

168 Hyderabadi Biryani 30 Food Stuff 

169 
Kolhapuri Chappal (Ethnic Kolhapuri 
Footwear) 

25 Handicraft 

170 Kasaragod Saree 25 Textile 
171 Surat Zari Craft 23 Textile 

172 Champa Silk Saree and Fabrics 
23,24,25 

& 26 
Textile 

173 Baluchari Saree 24 Textile 
174 Kachchh Dhabda, Shawl and stole  24 Textile 
175 Ganjam Goat Ghee  29 Food Stuff 

176 Dhaniakhali Saree  
24,25 & 

26 
Handicraft  

177 Varanasi Glass Beads 21 Handicraft 
178 Khurja Pottery 9,11 &21 Handicraft 

179 Kuthampully Sarees  24 & 25 Textile 

180 Bhagalpur Silk Fabrics & Sarees 24& 25 Textile 
181 Kashmir Paper Machie 16 & 20 Handicraft 
182 Kashmir Walnut Wood Carving 20 Handicraft 
183 Bagru Hand Block Print 24 & 25 Handicraft 

184 
Saharanpur Wood Craft (Word Mark with 
Logo) 

20 Handicraft 

185 Gir Kesar Mango 31 Agricultural 
186 Wayanad Jeerakasala Rice 30 Agricultural 
187 Wayanad Gandhakasala Rice 30 Agricultural 
188 Siddipet Gollabama 24 & 25 Textile 
189 Venkatagiri Sarees 25 Textile 
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190 Cheriyal Paintings 16 Handicraft 
191 Kota Doria (Logo) 24 & 25 Textile 
192 Bhalia Wheat 31 Agricultural 

193 Hyderabad Haleem 29 Food Stuff 

194 Pembarthi Metal Craft 6 & 21 Handicraft 

195 
Pattamadai Mats popularly known as  
“Pattamadai Pai” 

27 Handicraft 

196 
Nachiarkoil Lamps popularly known as 
“Nachiarkoil Kuthuvilakku”  

6 Handicraft 

197 Maheshwar Sarees & Fabric 24 Textile 
198 Mangalagiri Sarees and Fabrics 24 & 25 Textile 
199 Udupi Mattu Gulla Brinjal 31 Agricultural 
200 Chettinad Kottan 20 Handicraft 
201 Villianur Terracotta Works 21 Handicraft 
202 Thirukannur Paper Mache 16 Handicraft 

203 
Bobbili Veena popularly known as 
“Saraswathi Veena” 

15 & 20 Handicraft 

204 Khatamband 15 & 20 Handicraft 
205 Kalanamak 30 Agricultural 
206 ‘Rataul’ Mango 31 Agricultural 
207 Dhalapathar Parda & Fabrics 24 Textiles 
208 Sambalpuri Tie & Dye Saree and Fabrics 24 & 25 Textiles 
209 Thanjavur Veenai (Tanjore Veena) 15 & 20 Handicraft 
210 Guledgudd Khana 24 Textiles 
211 Bangalore Blue Grapes 30 Agricultural 
212 Bangalore Rose Onion 31 Agricultural 
213 Kinhal Toys 28 Handicraft 
214 Narayanpet Sarees 25 Textiles 

215 
Dharmavaram Handloom Pattu Sarres and 
Paavadais 

24 & 25 Textiles 

216 Agra Marble Inlay Work 19 & 20 Handicraft 
217 Bomkai Saree & Fabrics 24 Textiles 
218 Nuapatna Tie & Dye Fabrics 24 & 25 Textiles 
219 Habaspuri Saree & Fabrics 24 Textiles 
220 Berhampur Phoda Kumbha Saree & Joda 24 Textiles 
221 Bandhani of Gujarat 24 Textiles 
222 Agra Dolmoth 30 Food Stuff 
223 Agra Petha 29 Food Stuff 
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PUBLIC NOTICE 

 
No.GIR/CG/JNL/2010     Dated 26th February, 2010 
 
WHEREAS Rule 38(2) of Geographical Indications of Goods (Registration and 
Protection) Rules, 2002 provides as follows: 
 
“The Registrar may after notification in the Journal put the published 
Geographical Indications Journal on the internet, website or any other electronic 
media.” 
 
Now therefore, with effect from 1st April, 2010, The Geographical Indications 
Journal will be Published and hosted in the IPO official website www.ipindia.nic.in 
free of charge. Accordingly, sale of Hard Copy and CD-ROM of GI Journal will be 
discontinued with effect from 1st April, 2010. 
 

        Sd/- 
(P. H. KURIAN) 

Registrar of Geographical Indications 
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G.I. APPLICATION NUMBER - 129 
 
Application is made by Spices Board, Ministry of commerce and Industry, Sugandha 
Bhavan, N.H.By-pass, P.B.No.2277, Palarivattom P.O., Cochin – 682 025, India, for 
Registration in Part-A of the Register of Byadagi Chilli under Application No.129 in 
respect of Chillies being Spices falling in Class - 30 is hereby advertised as accepted 
under Sub-section (1) of Section 13 of Geographical Indications of Goods 
(Registration and Protection) Act, 1999. 
 
 
Applicant   : Spices Board 
 
 
Address   : Spices Board, Ministry of Commerce and 
Industry, 

Sugandha Bhavan, N.H.By-pass, P.B.No.2277, 
Palarivattom P.O., Cochin – 682 025, India. 

 
 
Geographical Indication : BYADAGI CHILLI 
 
 
 
 
 
Class    : 30 
 
 
Goods    : Class – 30 – Chillies being spices. 
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(A) Name of the Applicant   : Spices Board 
 
 
(B) Address     : Spices Board, Ministry of Commerce 

and Industry, Sugandha Bhavan, N.H. 
By - pass, P.B.No.2277, Palarivattom 
P.O., Cochin – 682 025, India. 

 
 
(C) List of association of persons/  
 Producers / organization/ authority :  To be provided on request 
 
 
(D) Type of Goods    : Class – 30 – Chillies being spices 
 
 
(E) Specification     : 
 

 Grown only in Karnataka, near Byadagi region 
 Grown on black cotton soil with pH value of 5.5 to6.5 
 Known for high colour value-1,50,000 – 2,50,000 CU 
 Less pungent, even sweet smelling at times. 
 Have wrinkles on pods. 

 
 
(F) Name of Geographical Indication   : 
 

BYADAGI CHILLI 
 
 
 
 
 
(G) Description of Goods : 

 
Byadagi Chilli is a famous variety of chilli mainly grown in Karnataka. Named 
after the town Byadagi which is located in the Haveri district of Karnataka, this 
chilli is known for its deep red colour and got the highest colour value of 1,50,000 
– 2,50,000 CU. It is not very pungent and is used in many food preparations in 
India. This chilli is characterized by wrinkles on the pods, low pungency and 
sweet flavour. 

 
There are several types of Byadagi chilli. The two main types are The Byadagi 
Kaddi and Byadagi Dabbi  

 
The Byadagi Kaddi has a length of 10 to 15 cms, with negligible pungency. It is 
slender, linear, light green in colour and at maturity turns to deep red colour 
developing the characteristic wrinkles at the ripening stage. This variety possesses 
the highest colour value and is suitable under rain fed conditions. It has its calyx 
covering its Pod, and is reasonably resistant to pests and diseases. 
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The Byadagi Dabbi is another variant of Byadagi Dabbi type and suitable for 
green chilli and dry chilli purpose. The fruits are of medium length (8 to 10 cms.), 
a little curved at the apex, and slightly bulged at the base of the calyx. This variety 
is more susceptible to pests and diseases. The quality parameters for the Dabbi 
Chilli are on the same lines as the Byadagi Kaddi. 

 
The Dyavanur Delux is a variant of recent origin of Byadagi Dabbi and might 
have been selected from Dyavanur Dabbi. The fruits are similar to Dyavanur 
dabbi but the size of the fruit is a little bigger and more bulged at the calyx. The 
fruit length ranges from 10 to 12 cms, the fruits are light green in colour and turn 
to an attractive shiny deep red colour on maturity. On complete drying, this 
variety also develops wrinkled surface on the fruit. At present fruits of this variety 
are most in demand in the markets.  

 
Noolvi Dabbi, Kubhsi Dabbi, Antur Bentur Dabbi types are some of the variants 
which are similar in their quality parameters including pungency and colour 
values and widely grown in this region. 

 
The Byadagi chilli plant grows to a height of 1m. with a spread of 1m. Leaves are 
thin and light green in colour.  It is a branching type. Fruits attain deep red colour 
on maturity and develop wrinkles on the surface. The average Byadagi chilli fruits 
are 12 – 15 cms. long and thin but not very pungent.   

 
The Byadagi Chilli belongs to the genus Capsicum under Solanaceae family, and 
Species Capsicum annum. Older Horticultural classification grouped Capsicum 
annum into four groups depending upon the shape of the fruits. Of these the 
Byadagi kaddi  belongs to the variety Capsicum annum Linn var.acuminatum 
Fing , which is cultivated and constitutes the principal source of dry chillies of 
commerce.  The fruits are bright red colour, slender and thinwalled cultivars. 

 
SI.
NO 

PLANT 
CHARACTERS 

KADDI DABBI 
DYAVANOOR 

TYPE 
1 
2 
3 
4 
5 
6 
7 
8 
 

9 
10 
11 
12 

 
 
 
 

13 
14 
15 

Plant height(cm.) 
Plant Spread(cm.) 
Leaves 
Branching Habit 
Flower 
Days to 50% flowering 
Fruit Length(cm) 
Fruit Width(mm.) 
(Shoulder) 
Fruits No./plant 
Av.Fruit Weight 
Dry Fruit Surface 
Dry fruit colour 
 
 
 
Quality Characters 
Colour (ASTA units) 
Pungency 
Oleoresin (%) 

100 
85-90 
Thin, light 
green 
High 
Solitary, White 
medium size 
65-70 
16-17 
 
8-10 
150 
1.30 
Wrinkled 
Deep red 
 
 
 
150-160 
Negligible or 
Nil 
12-14 

100 
85-90 
Thin, light 
green 
High 
Solitary, White 
medium size 
65-70 
13-14 
 
20-25 
50 
1.65 
Wrinkled 
Deep Red to 
Chocolate 
 
 
180-200 
Negligible or 
Nil 
12-15  

100 
85-90 
Thin, light green 
High 
Solitary, White 
medium size 
65-70 
14-15 
 
15-20 
65 
1.55 
Wrinkled 
Deep Red to 
Chocolate 
 
 
180-200 
Negligible or Nil 
12-15 

 
 

14



(H) Geographical Area of Production and Map as shown in page no. ___: 
 

Byadagi Chilli is extensively cultivated in the transition belt of Dharwad, Haveri, 
and Gadag, districts of Karnataka. 

 
Latitude Longitude Altitude Temp. range Rainfall Humidity

14˚ 48`N to 
15˚ 25`N 

75˚ 24`E  to 
75˚ 42`E 

500 to 700 m. 
Above sea 

level 

20 to 38˚ C 500 to 
800mm 

65 to 95%
 
 
 
 

It is grown in Dharwad, Gadag and Haveri districts in rain-fed condition. Among 
the districts of Karnataka, Dharwad has the maximum acreage. 

 
In Karnataka, Byadagi chilli occupy an area of 1,45,000 ha. Covering Dharwad, 
Gadag and Haveridistricts with the production of 87,000 tonnes District wise 
details given below. 

 

District wise Area and Production of Byadagi Chilly in Karnataka 
 
 
 
 

 

S.No. Name of District Area (Hect.) Production (MT) 
1. Dharwad 71000 47000 
2. Haveri 34000 20000 
3. Gadag 40000 20000 

 
(I) Proof Of Origin (Historical records) :  
 

Byadagi is a small town and a Taluk head quarter in Haveri district of Karnataka 
state.  It is 90 km. away from the famous industrial town Hubli and 6 km. interior 
from NH-4. The population of the town is about 30,000. 

 
It is not clear when chilli cultivation began in Byadagi area. According to folk 
tales, chillies were being cultivated in this area about 200 years ago with much 
concentration around Byadagi town which was then the district head quarters 
under British rule and is now a Taluk in Haveri District of Karnataka. The 
Imperial Gazetteer 2 of India, v.9.p. 248, Edition 1908 to 1931, makes reference 
TO Byadagi town as follows: 
“A weekly market, one of the largest in the district is held on Saturdays, when 
rice, molasses, groceries and chillies are sold”. 

 
Since the days of antiquity, Byadagi has been famous for Red chilli.  The vast and 
extensive market yard is famous as the second largest Red Chilli dealing market 
in the country. Byadagi was also well known as a famous market centre for garlic, 
jaggery, turmeric and arecanut.  With this agro commercial background, the town 
has been recognized as a large chilli trading centre in the country. 

 
The main Byadagi chilli growing areas are Dharwad, Haveri, Gadag, districts.  
Farmers from the above Districts and even from Kurnool and Adoni districts from 
neighboring Andhra Pradesh bring their chilli to Byadagi market, though the 
Byadagi market is far away from the above mentioned places.  Because of the 
well established and systematic business culture practiced there by which they are 
sure of getting fair price for their produce. Moreover, in this market there are 
prosperous merchants who conduct large chilli transactions, which is necessary to 
sustain the chilli trade. The commission agents here in the market are known for 
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their honesty in weighment and their promptness in payment, which is really what 
attracts farmers from far off places. 

 
(J) Method of Production  : 
 
 Geographical Requirements: 
 

The Byadagi chilli crop requires a warm and humid climate during the growing 
period and dry weather during the period of maturation of fruits.  

 
Byadagi chilli can be grown in varied soil types but well drained loamy soils 
(black and red lateritic soils rich in potash having a pH of 5.5-6.5) are ideal soils.  
 
Byadagi Chilli can be grown in tropics and sub tropical regions receiving 500 – 
800 m.m annual rainfall. The ideal temperature requirement is 20 – 38˚ C with 
warm humid conditions which improve the growth while dry conditions enhance 
maturity. 
 

Sl. No. Geo-climatic features Data 
1.  

Soil -type 
Well drained loamy soils –
black or red lateritic soils, rich 
in potash  

2. Soil pH pH of 5.5 to 6.5 
3. Average Temperature in region 20 to 38˚C  
4. Warmth and Humidity   Required during growth for 

vegetative and reproductive 
growth of chilli 

5. Dryness Required during maturation 
6. Rainfall 500 to 800 mm. annual rainfall 

 
Pre Harvesting Techniques 
 
i) Seeds Collection – It is interesting that many variants of the Byadagi 
Chilli are seen in a small Geographical area in and around the Byadagi region. It 
is believed that the farmers collected their own seeds from better genotypes 
among population and used for next generation. Mostly good seeds from previous 
year`s product are obtained and preserved for sowing in the next season. This 
could be the secret of the superior unadulterated  quality  of the Byadagi chilli.  
 
ii) Preparation of field 
The land for planting chillies is ploughed and harrowed 4 – 5 times to obtain a 
fine tilth.  The preparation of land may be started about 2 months in advance of 
planting. Deep ploughing is done in the main field followed by harrowing. 
 
The land is made into beds or ridges and furrows. For rainfed crop, generally 
large beds separated by drainage channels are prepared while for irrigated crops, 
smaller beds of 2 to 3 metres square or ridges and furrows at 45-50cms. apart are 
made.   
 
iii) Manuring 
About 25 tons of farm yard manure and 300 to 400 kg of oil cakes (groundnut or 
neem) per hectare may be incorporated into the soil during the last ploughing. 
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Sheep penning is a common practice in transitional belt of Karnataka. The 
number of sheep penned is about 5 to 10 thousand per hectare for one or two 
nights.  The droppings and urine excreted are immediately incorporated in the soil 
by harrowing. Farmers of this region are of the opinion that sheep penning is 
better than application of compost or farm yard manure. This may be because the 
urine excreted is rich in nitrogen and moreover and hence transportation costs for 
manure would be saved. This apart, growing green manure crops like cow pea, 
sun hemp, etc. and incorporating them after about 40 days growth with the early 
rains can be practiced advantageously wherever possible. 
 
iv) Sowing  
Direct sowing takes place in rain fed regions during the period May to June.   
 
Drill sowing – The farmers with large holdings usually adopt this method and the 
quantity of seed used is double the quantity of seed used for transplanting (2.5kg. 
/ha). Sowing is achieved with the help of two bullocks on a well prepared land 
with row spacing.  Thinning will be resorted to after one month. 
 
The nursery has to be raised on well drained soils.  After digging the soil to a 
depth of 25 to 30 cm. and bringing the soil to a fine tilth, well decomposed cattle 
manure and compost at the rate of 10 to 15 kg. per sq. metre is added.  Raised 
seed beds of 1m. width and convenient length with 30 cm. wide drainage channels 
in between are then formed.  Seeds are sown uniformly or in lines over the beds, 
covered with a thin layer of soil or compost and then gently pressed.  The beds are 
irrigated immediately after sowing seeds and at regular intervals afterwards.  The 
seed beds may be given a drenching with copper based  fungicides during the 
second and third weeks of sowing to check ‘damping off seedlings.  A week prior 
to transplanting, the seedlings may be topped by nipping of the bud so as to 
promote development of lateral branches.  
 
Successful production of chilli is basically conditioned by the superior quality of 
seeds planted.  So, seeds should be collected from healthy plants and well 
developed fruits.  It is better if first or second picked fruits are used for extraction 
of seeds. 
 
v) Transplanting 
Seedlings may be transplanted when 40-45 days growth on a well-prepared land.  
The optimum spacing for planting in the main field is 90 to 120 cm which is done 
by using markers.  Spot application of FYM (Farm Yard Manure) before 
transplanting is being done wherever lines are intercrossed.  ‘Ridges and furrows 
system’ is followed, and planting may be done in the furrows and the plants 
earthed up later.  Transplanting may be done preferably on a cloudy evening.  In 
the case of the irrigated crop, transplanting is done immediately after irrigation. 
 
vi) Fertilizers 
Recommended dosage of NPK (Nitrogen, Phosphorous & Potash) for rainfed crop 
is 100:50:50 and for irrigated crop is 150:75:75. The Byadagi chilli crop responds 
well to nitrogen and potash application rather than phosphorus application. 
Usually phosphorus and potash fertilizers are applied in one dose normally 15 
days after transplanting while nitrogenous fertilizers are applied in two or three 
splits at 15 days after transplanting and a month after first application of 
fertilizers.  
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The fertilizer requirement of irrigated crop is higher than that of rain fed crop.  
Fertilizers are applied both as basal dose and top dressing. For a rain fed crop 
fertilizer at a dose of 60 kg. N, 30 kg P and 50 kg K per hectare may be applied as 
a basal dose.  In the case of irrigated crop, a basal application of 60 kg P and 60 
kg K per hectare may be given during the last ploughing.  Depending upon the 
region and soil type, about 120 – 150 kg N per hectare may be top-dressed in 3 – 
6 split doses commencing from 30 days after planting at monthly or fortnightly 
intervals, half of K may be applied as top dressing during flowering depending 
upon the soil type. 
 
vii) Nutrition   
There is a practice of providing minimum nutrition to chilli crop in this area 
mainly because of large holdings and rainfed cultivation.  The university 
recommends 25 tonnes of FYM/ha and 100:50:50kg NPK/ha with nitrogen in two 
equal splits for rain fed cultivation. However farmers adopt their own dosages 
viz., 1 bag of urea + 1 bag of potash OR 1 bag of DAP + 1 bag of Potash.  
However few farmers are in the habit of applying complex fertilizers. Only few 
progressive farmers  apply a combination of urea, SSP and MOP in recommended 
proportions.  Since the availability of organic waste and FYM is very scarce, 
farmers apply FYM as spot applications or they broadcast 1 to 2 tractor loads of 
FYM/ha which would be sufficient.  
 
viii) Weeding 
Since the chilli is being cultivated on black soils, very light harrowing is required.  
The common weeds found in this area are Parthenium Amaranthus sp, Wild 
Ocimum sp, Cynodon sp and Cyprus sp. 
 
Majority of farmers keep their land 100% weed free which is achieved by 
repeated harrowing coupled with one or two hand weedings by their own family 
members. None of them is seen to use the weedicide for control of weeds in chilli 
plots. 
As a result of repeated harrowing in black soils, the soil moisture regime is 
sufficiently maintained apart from achieving the weed free conditions. Top 
dressing followed by earthing up of the crop is also practiced when the crop is 
about 30 to 45 days old.  During this period the seeds of marigold are broadcasted 
here and there with the aim of getting the flowers during Diwali and Dusshera 
festivals without knowing the beneficial effect of marigold as it acts as a “trap 
crop” to control fruit borers and nematodes in the soil. 
 
ix) Flowering 
The flowering of Byadagi chilli commences 40 days after transplanting with a 
peak flower production at 60 to 80 days after transplanting.  Peak flower 
production in chilli is influenced by soil moisture, soil fertility and incidence of 
pest especially thrips and mites. In Byadagi cultivar there are two peaks of 
flowering at 50 and 70 days of transplanting.  On an average, Byadagi cultivar 
produces about 200 flowers per plant. 
 
x) Rootsystem 
The root system of t he Byadagi chilli plant is restricted to upper soil layer of 30 
cm. depth.  Application of organic manures and fertilizers enhances root 
activities. Root system of the chilli crop is highly branched with a tap root at the 
centre. Water stagnation is detrimental to chilli plants. 
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xi). Mixed cropping system in chilli 
The economic condition of the farmer in this region is very poor as their main 
source of income is Agriculture, which is purely rainfed. To overcome the 
vagaries of environmental conditions over the years the farmers have adopted 
mixed cropping system. This is unique and has proved to be very sustainable and 
appreciated by eminent agriculturists of India and the world.  This system 
includes taking up 2 to 3 crops on the same land at the same time and at different 
intervals and is known as ‘mixed cropping’. 
 
This system includes drill sowing of onion/garlic in four rows with a row spacing 
of 15 cms. apart, during the beginning of monsoon (1st fortnight of June) .  Every 
5th line would be kept vacant. Chilli seedlings are transplanted at 60 cms apart in 
the 5th row during month of July.  This makes a spacing of 75 X 60 cms. of chilli, 
which is ideal.  Spot application of FYM and if possible chemical fertilizers are 
being supplied to chilli plants.  However there is also a practice of broadcasting of 
FYM in the entire field prior to sowing of onion or garlic.  Onion/garlic will be 
ready for harvest with 90 to 120 days period (Aug. to Sept). After the harvest of 
garlic/onion one or two interculture operations is done with the aim of achieving 
better soil tilth, earthing up the earlier planted chilli plants and to conserve soil 
moisture in a better way. 
 
Further, seeds of Jaidhar cotton (short staple) are dibbled in between chilli rows 
which grow luxuriantly by using residual moisture and nutrients provided earlier 
apart from moisture from occasional rains during rabi season. 
 
Red ripe chilli will be harvested during November-December period, by the time 
the cotton plants have grown fully and flowering begins, which will be harvested 
during January to February.   
 
Thus the rotation of crop could be demonstrated as – 
 
1. Pure Chilli, chilli + cotton and chilli + onion + cotton. However, in irrigated 
condition, chilli alone is cultivated. 
 
This multi-cropping system provides the following advantages- 
 Better moisture and nutrient availability from different layers of the soil 

(onion is shallow rooted and chilli is deep rooted). 
 Better space harvest, because of different crop stature. 
 Sustainable additional income to the farmers. 
 
xii). Important Pests and Diseases 
 
Pests- Important pests noticed are fruit borers and sucking pests like mites, 
thrips, aphids. The farmers of this region very rarely take up control measures 
with pesticides.  However few farmers use carbaryl or malathion or 
monocrotophos and endosulphan along with neem based pesticides, once or 
twice during the cropping season for control of pests. 
 
Diseases- Most important and severe disease on chilli is “murda complex” 
locally called as murda or mutturu roga which means leaf curling.  This 
disease is due to combined effect of several viruses and sucking pests like mites 
and thrips which help in transmitting the viruses.  Typical symptoms are upward 
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and/or downward curling of leaves, elongation of petiole, stunted growth, small 
leaves and in case of severity no flower or fruit production on the plant.  Farmers 
usually notice this disease during fruit development stage or at later stages of the 
crop and hence damage is inevitable. Rarely few farmers take up control measures 
by spraying with Kelthane and uprooting of the infected plants. Sometimes the 
damage level goes up to the tune of 20 to 100%. 
 
The other important diseases noticed are powdery mildew, leafspot and 
anthracnose. Due to improper pre-harvesting and post harvesting practices 
adopted by the farmers, anthracnose infection develops on fruits and leads to 
whitening of fruits which affects the quality and market price of the produce.  
 
xiii) Pollination 
Flowering in Byadagi chilli commences after 40 days of transplanting with peak 
flower production at 60 – 80 days after transplantation.  Flowers are bisexual and 
often cross pollinated by wind and insects. 
 
The flower is solitary, and sometimes occurs in pairs. It is bisexual and 
hypogynous.  Majority of the flowers open at 5 am.  The stigma is receptive from 
a day earlier to anthesis (the period during which the flower is fully open and 
functional) and continues for 2 days after anthesis.  The mean diameter of stigma 
is slightly greater than style.  The pollen grains are fertile a day before anthesis 
with maximum fertility on the day of anthesis.   
  
The Byadagi chilli plant is often cross pollinated and is visited by pollen carrying 
insects.  Natural cross pollination may go upto 50% depending upon extent of 
style exertion, time of dehiscence of anthers, wind direction and insect population. 
 
To maintain purity of chilli variety, a minimum isolation of 500 m. is considered 
safe.  Caging the plants or bagging with perforated butter paper bag a side branch 
with unopened buds-these are some of the ways purity could be maintained. 
 
xiv)  Harvesting and storage 
The crop is ready for harvest in about four months. Harvesting season for Byadagi 
chillies starts from November to January. The fruits are plucked by hand in the 
ripe or nearly ripe stages along with the fruit stalks at regular intervals.  The 
number of pickings varies from 6 – 10 spreading over a period of 3-4 months (as 
seen in the Pic.3). The fruits are then spread out in thin layers and dried on 
concrete floor/polythene sheets/tarpaulin sheets. After properly drying, the chillies 
are packed in 35 kg. gunny bags. Byadagi kaddi and Byadagi Dabbi and its 
variants with high colour value coupled with 10 to 11% moisture level gets 
premium price. The price ranges from Rs.5000 to 7000 per quintal. The price is 
usually decided through tender. 

 
(K) Uniqueness    : 
 
 

 Byadagi chilli have got the highest colour values of 150000 to 250000 CU and 
red in colour (156.9 ASTA colour units) and negligible (0.03%) in capsaicin  

 Fruits stand out by their deep red colour on maturity and wrinkles on the 
surface. 

 Fruits are 12-15 cms. long and thin but not too pungent and not spicy. 
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 The plant grows to a height of 1m. with a spread of 1m. Leaves are thin and 
light green in colour.   

 The Byadagi chilli which belongs to the species Capsicum annum, which is 
most grown commercially and in which improvement in the crop is achieved 
largely by hybridization and selection within Capsicum annum itself. 

 Byadagi chilli  is best grown in Tropical and subtropical regions, with annual 
rainfall of 500 to 800mm, temperature of 20 to 38˚C, in  well drained loamy 
soils (black and red soils rich in potash having a pH of 5.5-6.5)  and with 
warm humid conditions which favour the growth with dry conditions during 
maturity of the crop. These conditions subsist in the transition belt of North 
Karnataka districts. It is stated that these chillies alone have the above 
qualities which are not seen in any other chillies, and this contributes to the 
uniqueness of the Byadagi chilli. 

 The pesticide usage in Dharwad, Gadag and Haveri districts is very low being 
a rain fed crop in these places.  Hence the produce from these areas is most 
preferred even though the yield is very low (200-500 kgs./acre or 500 – 1250 
Kgs/hect.). 

 
(L) Inspection Body   : 

 
Spices Board has implemented the scheme of mandatory sampling and testing 
since October, 2003 for chillies and chilli products exported from India for Sudan 
dye and aflatoxin. Samples from all over India are collected by authorized 
sampling agencies/Spices Board officials and sent to Quality Evaluation 
Laboratory at Kochi.  Samples will be analysed and analytical test reports are 
issued within 24 hours of sample reaching the laboratory. 
 
Spices Board`s role in protection of Byadagi chilli growers 

 
Presently Spices Board is promoting the post harvest promotional programmes 
such as providing: 

 
(a) HDPE Polythene sheets/silpauline sheets are supplied to the farmers for 

hygienic  drying of chillies, 
(b) Assisting in construction of chilli drying yards for hygienic drying of 

Byadagi chillies 
(c) Conducting post harvest quality improvement training programmes for 

farmers, traders and officers of Horticulture and Agriculture Departments 
and Cooperative Societies.. 

(d) The Spices Board is also implementing scheme for Organic cultivation of 
Byadagi chilli in 200ha.  

 
Apart from the above programmes implemented, Board can take up development 
works of Byadagi chilli in the following ways- 

 
1.  By way of assisting the farmers for raising chilli nurseries and 

development of chilli crop., 
2.  Assisting the rural man power for establishing small scale chilli 

powdering units for value addition  and employment generation in 
Byadagi chilli growing areas, 

3. Assistance for irrigation for chilli nurseries. 
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Spices Board is also undertaking the following promotional activities to boost 
export of spices including Byadagi chilli (which is mainly exported in the form of 
oleoresin as substitute to Paprika Oleoresin), which in turn help the farmers to get 
remunerative price for their produce. 
 
 Adoption of Hi-tech processing 
 Technology and Process Upgradation in processing units 
 Upgrade/establish quality facilities/procedures 
 Packaging development and Bar Coding 
 Sending business samples abroad 
 Trade promotion tours 
 Brochure printing 
 Participation in international fairs/seminars 

 
(M) Others    : 
 

Chilli forms an indispensable condiment in every household. Apart from 
imparting pungency and red colour to the dishes it is a rich source of vitamins and 
has medicinal properties.  The pungency of chilli is due to the presence of 
capsacin and the red colour due to carotenoid pigments such as capsanthin and 
capsorubin. As the demand for natural pigments is growing, the demand for chilli 
in the world market is bound to increase. 

 
The fruits are picked when they turn bright red and are dried to retain the colour 
and reduce Microbial growth Chilli is mainly consumed as ground spice powder 
in cuisine. The Byadagi chilli is also very useful for its colouring abilites. The oil 
extracted from the chilli called Oleoresin is being used in food industries, 
confectioneries, cosmetic industry, beverage industry for toning of fresh wine, 
meat industry, pharmaceutical industry, poultry and cattle feed industry and as a 
dye in textile industry.  

 
The demand for Byadagi chilli grown in this region of Karnataka has increased 
enormously due to the natural red colour in food industry which expects the chilli 
in the large quantity from India and used abroad as a substitute for paprika 
Oleoresin. The Oleoresin industry currently have tie up with traders for the 
procurement of the chilli for oleoresin manufacture. If the best quality product 
with high colour value is made viable through better practices, it will be a boon to 
the growers and traders. Ultimately it will be in the interest of the farmers that 
through the better post harvest practice, yield as well as the colour value of the 
chilli can be increased. The Byadagi chilli is found to have great prospects in the 
International market as the area and productivity is coming down in European 
countries and the demand for Paprika is increasing. 

 
Export : Byadagi chilli traders of Karnataka are mainly supplying Byadagi chilli 
to the leading exporters located at Cochin, Kerala and in turn, after value addition, 
products like Paprika Oleoresin is exported. 
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G.I. APPLICATION NUMBER - 151 
 
Application is made by The Scotch Whisky Association, 20 Atholl Crescent, Edinburgh, 
EH3 8HF, Scotland, United Kingdom, for Registration in Part-A of the Register of 
Scotch Whisky under Application No.151 in respect of Whisky falling in Class - 33 is 
hereby advertised as accepted under Sub-section (1) of Section 13 of Geographical 
Indications of Goods (Registration and Protection) Act, 1999. 
 
 
Applicant   : The Scotch Whisky Association  
 
 
Address   : The Scotch Whisky Association, 20 Atholl Crescent, 

Edinburgh, EH3 8HF, Scotland, United Kingdom, 
Address of Service in India: Anand and Anand, B-41, 
Nizamuddin East, New Delhi – 110 013, India. 

 
 
Geographical Indication : SCOTCH WHISKY  
 
 
Class    : 33 
 
 
Goods    : Class – 33 – Whisky  
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(A) Name of the Applicant   : The Scotch Whisky Association  
 
 
(B) Address     : The Scotch Whisky Association,  

20 Atholl Crescent, Edinburgh, EH3 
8HF, Scotland, United Kingdom 

 
 
(C) List of association of persons/  
 Producers / organization/ authority :  To be provided on request 
 
 
(D) Type of Goods    : Class – 33 – Whisky 
 
 
(E) Specification     : 
 

Scotch Whisky is whisky produced in Scotland. 
 

Scotch Whisky has been produced in Scotland for more than 500 years and has 
been exported from Scotland for around 200 years. Scotch Whisky has acquired a 
significant reputation worldwide. 

 
Scotch Whisky is produced according to strictly well defined, traditional methods. 
A unique combination of natural and human factors contributes to its quality and 
character. 

 
The method of production for Scotch Whisky is laid down in UK legislation. The 
laws applying in more than 50 countries worldwide recognize Scotch Whisky as 
being whisky produced in Scotland. 

 
 
(F) Name of Geographical Indication   : 
 

SCOTCH WHISKY 
 
 
(G) Description of Goods : 
 

“Scotch Whisky” means whisky: 
 

a) which has been produced at a distillery in Scotland from water and malted 
barley and sometimes whole grains of other cereals; 

 
b) which has been distilled at an alcoholic strength of less than 94.8% alcohol by 

volume so the spirit has an aroma and taste of the raw materials used; 
 
c) which has been matured in an excise warehouse in Scotland in oak casks of a 

capacity not exceeding 700 litres for at least three years; 
 
d) which retains the colour, aroma and taste derived from the raw materials used 

in, and the method of, its production and maturation; 
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e) to which no substance other than water and spirit caramel (otherwise known 
as plain caramel colouring) has been added; 

 
f) which has a minimum alcoholic strength for sale of 40% alcohol by volume. 
 
Scotch Whisky may be exported in bulk and bottled abroad, subject to the same 
strict rules applicable in the UK, namely that nothing may be added to the Scotch 
Whisky other than water to reduce to bottling strength (minimum 40% alcohol by 
volume) and, if necessary, spirit caramel colouring to adjust colour. If necessary, 
the water should be de-mineralised to ensure that the flavour and character of the 
Scotch Whisky is not affected. 
  

(H) Geographical Area of Production and Map as shown in page no. ___: 
 

Scotland. 
 
(I) Proof Of Origin (Historical records) :  
 

Scotland makes up the northernmost part of the British Isles. For centuries, it was 
an independent Kingdom, but it amalgamated with the Kingdom of England & 
Wales in 1707 to form the United Kingdom of Great Britain.   
 
It is believed that Christian missionaries first introduced whisky distillation to 
Scotland during the fourth and fifth centuries AD but the first written record 
relates to Friar John Cor, a Scottish monk, purchasing malt sufficient to make 
1500 bottles of whisky in 1494. 
 
Indeed, the term “whisky” derives originally from the words in the Gaelic 
language “Uisge Beatha” or “Usquebaugh”. Gaelic is the traditional language 
spoken in the Highlands of Scotland.  The Gaelic description first evolved into 
“Uiskie” and then “Whisky”. 
 
Distillation methods improved during the 15th and 16th centuries but, as a result 
of increasing taxation by government, much Scotch Whisky production consisted 
of small scale, illegal operations in the Scottish Highlands. The remote, 
mountainous nature of the country made it easy for distillers to avoid tax 
collectors and by the 1820’s it was estimated that as many as 14,000 illegal stills 
were in operation. 
 
The origins of the modern day industry can be traced to the 1823 Excise Act, a 
law passed by the British Parliament, which authorized the legal distillation of 
Scotch Whisky in exchange for payment of a licence fee and a fixed amount of 
duty per gallon of spirit distilled.  As a result, most smuggling died out over the 
next 10 years and many of the well-known Scotch Whisky distilleries of today 
were created on the sites of earlier illegal operations. 
 
In 1831, the Coffey or Patent still was invented. Up to this point, Scotch Whisky 
had all been distilled in batches in copper pot stills, but by the mid 1800s the 
Coffey still was being used for continuous distillation of Scotch Grain Whisky.  
Furthermore, the lighter Scotch Grain Whisky produced on the Coffey stills was 
blended with the stronger tasting Scotch Malt Whisky from the pot stills to make 
Blended Scotch Whisky, which had a much wider appeal. 
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During the middle years of the 19th century, the arrival of the railways in the 
Highlands of Scotland allowed Scotch Whisky to be exported more easily. Scotch 
Whisky companies began to set up sales offices in London and to export their 
product across the world. Many of today’s famous brands, such as JOHNNIE 
WALKER and CHIVAS REGAL, date from around that time. 
 
Scotch Whisky received a further boost in the 1880’s after the phylloxera beetle 
had destroyed most of the vineyards of France. The virtual disappearance of wine 
and brandy for a time meant that Scotch Whisky became the international drink of 
choice, a position which it has enjoyed until this day. 
 
The reputation of Scotch Whisky grew throughout the 20th century and now, at 
the start of the 21st, it is exported to every country in which the consumption of 
alcoholic drinks is permitted. 
 
 

(J) Method of Production  : 
 

Scotch Malt Whisky is made from three natural raw materials, namely malted 
barley, water and yeast. The first stage of production is the malting of the barley.  
Traditionally the barley is steeped in tanks of water for 2 to 3 days before being 
spread out over the floors of the malting house to germinate.  To stop 
germination, the malted barley is dried in a kiln, a type of oven, identifiable by the 
distinct pagoda-shaped chimneys, which are typical of Scotch Malt Whisky 
distilleries.  

  
Peat, a natural fuel consisting of turf cut from the moors of Scotland, is used to 
varying degrees to fire kilns in the drying process, along with more modern fuels.  
Smoke from the fire drifts gently upwards through a wire mesh floor to dry out 
the barley, and imparts a distinctive aroma, known as ‘peat reek’, which 
contributes to the character of the final spirit.  The distiller decides the degree of 
“peatiness” he wishes in his Scotch Malt Whisky. 

 
The malted barley is then ground to a rough-hewn grist and mixed with hot water 
in a vessel known as a ‘mash tun’.  This process converts the starch in the barley 
into a sugary liquid known as ‘wort’.  Only endogenous enzymes may be used to 
convert the cereal starch to fermentable sugars, which is believed to have a 
material effect on the character of the whisky.  The wort is separated from the 
mash and transferred to a fermenting vat, or ‘washback’, where yeast is added and 
the fermentation process converts the sugary wort into alcohol, similar in aroma 
and taste to beer.  This is known as the ‘wash’. 

 
Now comes the crucial process involving the distinctive swan-necked copper pot 
stills, where distillation separates the alcohol and other congeners from the wash.  
Scotch Malt Whisky is usually distilled twice (occasionally three times), the first 
distillation taking pace in a larger ‘wash still’, and the second in a slightly smaller 
‘low-wines’ or spirit still. 

 
The Stillman raises the temperature within the wash still and gradually the 
fermented liquid is heated until the alcohol in the wash vaporises.  The vapours 
rise up the swan neck and pass over the head of the still, before being guided 
through condensers where they revert to liquid (‘low-wines’). 
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This liquid is collected in a receiver before being passed into the second ‘low-
wines’ or spirit still where the process is repeated. The Stillman exercises much 
more control in the second distillation as only the heart, or “middle-cut”, of the 
spirit flow will be collected for maturation.  This takes place as the spirit flows 
through a spirit safe, where the Stillman can observe, assess and measure it. 

 
The first runnings from the still (‘foreshots’) and the final part (‘feints’) are 
returned for redistillation with the next batch of low wines.  The middle-cut is 
collected by the Stillman only when he is satisfied that it has reached the required 
quality. 

 
Scotch Grain Whisky is made from cereals (generally wheat or maize) which are 
first cooked in order that the cereal starches can be broken down into fermentable 
sugars.  Again, only endogenous enzymes can be used in this process. The cereals 
are then combined with a proportion of malted barley and mixed with boiling 
water to produce the sugary liquid known as ‘wort’. 

 
The resultant wort is fermented to produce the ‘wash’ which then passes into the 
continuously operating, two columned Coffey or Patent Still. 

 
Maturation – The malt or gain ‘new make spirit’ is then filled into a variety of 
specially selected oak casks for the long period of maturation in cool, dark 
warehouses. 

 
The quality of the casks is carefully monitored because the new spirit will gain 
character and colour from the wood in which it matures.  Most casks will 
previously have been used to mature other alcoholic beverages: some for example 
will have contained sherry, a type of wine from Spain, and some will have 
contained American Bourbon Whiskey. The type of cask used for maturation will 
have been determined by the Blender who is seeking a particular character for the 
final whisky, and to ensure continuity. 

 
Maturation affects the spirit in three different ways; it removes some of the 
harsher attributes of the spirit; it adds some additional attributes from the wood; 
and it changes the chemical composition of the spirit. 

 
Only after a minimum of three years maturation does the new spirit became 
Scotch Whisky.  In practice, most Scotch Whisky is matured for much longer – 
from five to fifteen, twenty, or twenty-five years and sometimes longer.  This 
unhurried process during which Scotland’s cool, clean air penetrates through the 
porous oak of the casks contributes considerably to the smooth and golden 
character of each distillery’s unique product. 

 
A proportion of the spirit (approximately 2%) in each cask evaporates each year.  
The lost spirit is known as ‘the angels’ share’. 

 
The production of a single distillery, either a Scotch Malt Whisky distillery or a 
Scotch Grain Whisky distillery, is sometimes sold as a ‘Single Malt Scotch 
Whisky’ or a ‘Single Grain Scotch Whisky’, as the case may be. Single Malt 
Scotch Whiskies in particular are well-known amongst connoisseurs of Scotch 
Whisky as being highly individual, each having a recognizable style dependant on 
the distillery in which it was distilled. 
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Scotch Malt Whiskies are divided into five groups according to the geographical 
location in Scotland of the distilleries in which they were made, namely: - 

 
Highland Scotch Malt Whiskies, 
Lowland Scotch Malt Whiskies, 
Speyside Scotch Malt Whiskies, 
Islay Scotch Malt Whiskies, 
Campbeltown Scotch Malt Whiskies 

 
Each group has its own clearly defined characteristics ranging from the lighter 
Lowland Malt Whiskies to those distilled on Islay which are generally regarded as 
the heaviest Malt Whiskies.  

 
The Scotch Whisky Regulations 2009 provide for specific protection of the 
Scottish regional geographical locations, Highland, Lowland, Speyside, Islay and 
Campbeltown. 

 
In addition to selling their Single Malt Whisky at the chosen age to best suit the 
individual whisky, which may typically range between 10 years old and 18 years 
old, Malt Whisky distillers will release special bottlings of older Malt Whiskies, 
which may be as old as 50 years.  Because of their rarity and quality these special 
bottlings can fetch very high prices.  For example, a bottle of 62 year old 
DALMORE Single Malt Scotch Whisky was sold at public auction at a price of 
£27,877 (over US$ 55,000) and a bottle of 50 years old GLENFIDDICH Single 
Malt Scotch Whisky was sold at auction for the price of £47,000 (over US$ 
93,000). 

 
The greatest proportion of Scotch Whisky is consumed as Blended Scotch 
Whisky. The highly complex task of creating a marriage of individual Single 
Malt and Single Grain whiskies to make a Blended Scotch Whisky is the 
responsibility of the Chief Blender of each company. 

 
The art of Blending is rather like conducting an orchestra: the individual players 
may be unique and brilliant in their own right, but someone has to ensure that the 
individual players play in harmony.  The Blender’s aim is to produce a Blended 
Scotch Whisky, which is different from others, a little more subtle, a little more 
complex than the individual whiskies which have gone into the Blend. 

 
A Blended Scotch Whisky is a careful and judicious combination of anything upto 
fifty single whiskies of varying ages, compiled to a highly secret formula.  The 
Master Blender assembles his Blend by ‘nosing’, an art he will have spent many 
years mastering and perfecting. 

 
For this most important of tasks, his equipment is simple – a tulip shaped glass, 
which will best capture the aroma of the whisky, and fresh water, which he adds 
to the whisky for nosing. 

 
His acute sense of smell enables him to determine which whiskies will combine 
successfully with others, and those which will fight with each other.  Keeping the 
incompatible apart is part of the Blender’s skill. 

 
Once the Blender has selected which single whiskies he will wish to use in his 
Blend, he will nose them as new spirit fresh from the stills, to ensure they are up 
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to the required standard.  He will continue to nose them periodically throughout 
maturation, until he is content that they are ready to be used in the Blend. 

 
Prior to bottling, Scotch Whisky may be filtered.  This serves two purposes.  The 
first is to remove any particles of wood which have accumulated in the spirit 
during the maturation process.  The second is to remove what is referred to as 
‘haze floc’.  When subjected to low temperatures, certain components in Scotch 
Whisky may come out of solution and form a haze or sediment in the bottle.  
Because most consumers expect Scotch Whisky to be clear and ‘bright’, most 
Scotch Whisky is filtered at a particular temperature to remove haze floc.  The 
filtration used must be only for the purpose of preventing haze floc, and must not 
be used to remove colour, flavour or aroma. 

 
At the bottling stage the Blender may require to use the only additive that is 
permitted for Scotch Whisky, namely spirit caramel colouring.  Scotch Whisky 
emerges from the still colourless and it acquires its golden colour through years of 
maturation in oak casks.  However, the contents of each cask will have a different 
colour.  As part of the Blending process the Blender will seek to produce a final 
Blend which is as close in colour to the previous batches he has produced over the 
years.  However, to produce exactly the required colour, it may be necessary to 
use very small quantities of spirit caramel colouring to adjust the colour.  The use 
of spirit caramel to adjust colour has been traditional since the 19th century.  It 
has no effect on the taste of the Scotch Whisky. 

 
Scotch Whisky has now reached the end of its long journey down the years, ready 
to be dispatched to whisky drinkers around the world. 

 
Sometimes, a number of Single Malt Scotch Whiskies are blended together 
(without any Scotch Grain Whisky) to create Blended Malt Scotch Whisky.  
This is a category which is receiving increasing attention from Scotch Whisky 
companies with Blended Malt versions being launched by JOHNNIE WALKER 
(viz Green Label), THE FAMOUS GROUSE, BALLANTINE’S and others.  
There are also Blended Grain Scotch Whiskies created by blending individual 
Single Grain Scotch Whiskies, but these products are rare. 

 
By law, when a bottle of Scotch Whisky bears an age statement on the label, that 
age is the age of the youngest whisky in the blend.  It is not the average.  Nor is it 
permissible to refer on the label to the age of any whisky other than the youngest.  
In other words, if a Scotch Whisky contains 12 year old whiskies and 60 year old 
whiskies, it may only be sold as “12 Years Old” and no reference may be made on 
labels or in promotion to the older whiskies in the Blend. 

 
Definition of Scotch Whisky – The Rules with which All Scotch Whiskies 
must comply: 

 
In 1908 a Royal Commission was set up in the United Kingdom to decide what 
restrictions should apply as to how Scotch Whisky should be made.  It issued its 
report in 1909. In 1915 the Immature Spirits Act required ageing of Scotch 
Whisky in barrels for at least two years, which was extended to three years in 
1916. Subsequently, Scotch Whisky was defined by statute in UK law in 1933. 
The current definition is found in The Scotch Whisky Regulations 2009 (the 
Regulations). No products may be sold as Scotch Whisky which do not comply 
with the Regulations. 

30



In summary “Scotch Whisky” means whisky: 
 

which has been produced at a distillery in Scotland from water and malted barley 
and sometimes whole grains of other cereals; 

 
which has been distilled at an alcoholic strength of less than 94.8% alcohol by 
volume so the spirit has an aroma and taste of the raw materials used; 

 
which has been matured in an excise warehouse in Scotland in oak casks of a 
capacity not exceeding 700 litres for at least three years; 

 
which retains the colour, aroma and taste derived from the raw materials used in, 
and the method of, its production and maturation; 

 
to which no substance other than water and spirit caramel has been added; 

 
which has a minimum alcoholic strength for sale of 40% alcohol by volume. 

 
Scotch Whisky may be exported in bulk and bottled abroad, subject to the same 
strict rules applicable in the UK, namely that nothing may be added to the Scotch 
Whisky other than water to reduce to bottling strength (minimum 40% alcohol by 
volume) and, if necessary, spirit caramel colouring to adjust colour.  If necessary, 
the water should be de-mineralised to ensure that the flavour and character of the 
Scotch Whisky is not affected. 

 
 
(K) Uniqueness    : 
 

The natural and human factors contributing to the superior and distinctive quality 
of Scotch whisky are as follows: 
 
 Natural factors: 

 
 Cereals – The cereals used to produce Scotch Whisky (barley, wheat and 

maize) do not have to be grown in Scotland.  This has never been required by 
the statutory definition of Scotch whisky, because it is the natural and human 
factors inherent in the process of mashing, fermentation, distilling and 
maturation which confers on Scotch Whisky its distinctive quality. 

 
Although there is no requirement to do so, in recent years well over 90% of 
the barley used to produce Scotch Whisky is grown in Scotland and Scottish 
distillers source their cereals from Scotland wherever possible 

 
Natural factors have a significant effect on the quality and characteristics of 
Scotch Whisky. 

 
 Geology – Scotland has a varied but unique geology resulting from major 

seismic activity many millions of years ago.  Different areas are dominated by 
particular types of rock and the fault lines between the different areas are still 
visible today.  The most southerly fault broadly follows the border between 
Scotland and England.  Water is one of the principal natural raw materials of 
Scotch Whisky and, as referred to below, flows over or through the local 
rocks and countryside on its way to each distillery. 
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 Water – The wet climate of Scotland ensures that the country has an 
abundance of clean, fresh water, which is essential for the production of high 
quality whisky.  Scotch Whisky distilleries have always been built where there 
is a good reliable source of water of a particular quality, and distilleries 
frequently own the source of their water to ensure it remains pure and 
uncontaminated.  Water is one of the three natural raw materials of Scotch 
Whisky (the others being cereals and yeast) and whether it is ‘peaty’ water 
which seeps through Scottish moors, ‘soft’ water which has flowed over 
granite rocks or ‘hard’ water that has flowed through sandstone its plays a 
crucial part in the Scotch Whisky that it helps to create.  It cannot be over 
emphasised how crucial the abundance of good quality water is to the 
character and quality of Scotch Whisky. 

 
 Peat – Scotch Whisky is frequently identified by consumers as having a 

peaty, smoky flavour.  This can be the consequence of the use of a peaty 
water, or the result of the use of peat as a fuel for drying the malted barley.  
Peat is a natural fuel in the form of turf taken from Scottish moors which, 
when used to dry malted barley, imparts a distinctive smoky flavour.  
Distilleries control carefully the amount of peat they use in drying malted 
barley depending on how peaty they wish the final spirit to be.  Research has 
shown that peat taken from different parts of Scotland will have a different 
effect on the character of the final Scotch Whisky.  Scotland is the only 
country which has traditionally used peat in large quantities in its whisky 
production process. 

 
 The Climate – The climate in Scotland also has a significant effect on the 

character of Scotch Whisky.  Scotch Whisky acquires much of its flavour 
from the years it spends maturing in oak casks.  The Scottish climate is cool 
and damp and that has a significant effect on the maturing spirit.  A whisky 
matured in Scotland will mature much more slowly than a whisky matured in 
a hot and humid climate and the final spirit will taste significantly different.  
Typically, in Scotland the whisky will lose alcoholic strength during 
maturation, whereas in countries such as the USA and Japan, the hot 
conditions will result in the whisky gaining alcoholic strength as it matures.  
Many believe that the locations of maturation warehouses, which are located 
in damp areas or close to the sea, give a different flavour to the final matured 
spirit. 

 
 Human factors: 
 

In addition to natural factors, human factors (skills handed over the centuries) 
also have a significant effect on the quality and character of Scotch Whisky. 

 
 The Process – The whole process for the production of Scotch Whisky has 

been refined over the years to optimize quality and to produce a particular 
character.  Each distillery, for example, has its own unique copper stills and it 
is scientifically established that the different shapes of the stills lead to subtle 
differences in the flavour of the Scotch Whiskies produced.  So convinced are 
distillers that the shape of their stills are crucial to the quality and character of 
spirit they produce that, when old stills are replaced, they make sure the 
replacement stills have the same dents and imperfections as the old stills to 
ensure the spirit remains the same. 
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Unlike some whiskies produced in other countries, mashing, fermentation and 
distillation must by law all, take place at the distillery where the whisky is 
distilled.  This emphasis the importance of local factors in contributing to the 
character of the spirit. 

 
 The Maltman – Although the production of malted barley is now frequently 

mechanised, a number of distilleries continue to produce their own malted 
barley.  This involves spreading out the soaked barley on a ‘malting floor’ and 
allowing it to germinate.  Germination may take from 6 – 10 days depending 
on the season of the year, the quality of the barley used and other factors.  
Throughout this period the barley must be turned at regular intervals to control 
the temperature and rate of germination.  Whether the process is mechanized 
or carried out manually, there is significant skill in assessing how long the 
barley should be steeped in water, and how frequently the barley requires to 
be turned during germination. 

 
 The Stillman – The Stillman is responsible for ensuring that only the best 

quality spirit is filled into casks for maturation to become Scotch Whisky.  In 
the case of pot stills, the first part of each distillation and the final part are 
rejected and it is only the “middle cut” which is accepted for maturation.  The 
Stillman requires considerable expertise to assess when to start to collect the 
spirit flowing from the still and when to stop the collection process.  In the 
case of the column (or patent) still, the quality of the spirit is determined by 
the point on the column at which the spirit is extracted and the rate at which 
the distillate flows through the still.  Again, the Stillman requires considerable 
expertise in judging these factors. 

 
 The Cooper – As previously indicated, the type and quality of casks used to 

mature Scotch Whisky has a very significant effect on the quality and 
character of the final product.  Although virtually all the casks used to mature 
Scotch Whisky have previously been used for other wines and spirits (because 
new oak casks can impart a strong and woody flavour), casks require to be 
reassembled, ‘toasted’ with heat, ‘charred’, ‘decharred’, reconditioned and 
repaired.  This involves significant skills in working with the wood and heat to 
produce a good quality of cask, which will not leak. 

 
 The Blender – The Blender and his warehousemen are responsible for 

management of the casks of whisky during maturation.  This involves 
selection of the casks to be filled and monitoring the maturation process.  The 
Blender then decides on the casks to be used for bottling his Scotch Whiskies, 
both Single Whiskies and Blends, once he believes the spirit has achieved the 
required quality.  As indicated in above the role of the Blender is particularly 
important as regards the quality of all Blended Scotch Whisky.  The Blender 
will combine hundreds of casks of different whiskies from different distilleries 
of different ages to produce exactly the same quality and style of blend for 
every batch.  As every cask of Scotch Whisky is different, this involves 
extraordinary skill relying largely on sense of smell to assess the quality and 
characteristics of each cask.  The Blender of each company will train his 
successor and this way the skill is handed down from one generation to 
another. 
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Although it is known that the above natural and human factors have a 
significant effect on the quality and character of Scotch Whisky, there is still a 
degree of mystery about the production process. For example, two distilleries 
which are only located a short distance apart drawing their water from the 
same source, using similar stills, can produce a very different style of whisky. 

 
As it was put by the author, Ivor Brown: - 

 
“Scotch Whisky is a mystery, a magic of locality.  The foreigner may import 
not only Scottish barley but Scottish water, Scottish distilling apparatus, and 
set a Scot to work on them, but the glory evaporates: it will not travel.” 

 
Although they may also enjoy whiskies of other origins, whisky drinkers 
throughout the world will identify whiskies produced in Scotland as having a 
very distinctive quality and character. 

 
Scotch Whisky is therefore a spirit made within a delineated area of the UK 
and which, as a result of the specific geographically determined 
characteristics, created by both natural and human factors, is a unique product. 

 
 

(L) Inspection Body   : 
 
 Controls on the Production of Scotch Whisky 
 
External Controls – No one may distil or mature Scotch Whisky without 
obtaining a licence to do so from the relevant UK government authority, namely 
Her Majesty’s Revenue & Customs (HMRC).  To obtain such a licence it is 
necessary, inter alia, to submit full specifications of plant and equipment. 
 
The whole production process of Scotch Whisky takes place under the control of 
HMRC.  Detailed records must be kept of every stage in the production process, 
starting with the delivery of the cereals to the filling of spirit into each barrel and 
tracing the history of each barrel during the maturation process until it is bottled 
for sale to the public.  HMRC can therefore check and validate the whole 
production process including aging.  They also have the power to inspect 
processes, barrels or records at any time without notice.  It is because of these 
controls that HMRC can issue certificates of age and origin for Scotch Whisky if 
required by the importing country. Under The Scotch Whisky Regulations 2009 
there are powers inter alia to confiscate any spirits produced as Scotch Whisky 
which do not comply with those Regulations. 
 
Internal Controls – Many Scotch Whisky companies also incorporate the excise 
scheme of control operated by HMRC in their own ISO 9000 Management 
System, which is audited independently every six months. This is therefore an 
internal control on the production of Scotch Whisky operated by the Scotch 
Whisky companies themselves. 
 
In addition, one of the main purposes for which The Scotch Whisky Association 
was established by its members was to check that products sold as “Scotch 
Whisky” worldwide have been wholly produced in Scotland in accordance with 
the relevant legislation.  The members of The Scotch Whisky Association have a 
very strong interest in ensuring that the reputation of Scotch Whisky, which has 
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been carefully built up over hundreds of years, is not damaged by the sale of 
inferior spirits, which do not meet all the necessary requirements, as “Scotch 
Whisky”. 
 
Every year The Scotch Whisky Association collects hundreds of samples of 
“Scotch Whisky” from around the world for chemical analysis to check that the 
contents are indeed genuine Scotch Whisky and to check any age claim.  The 
bottles are analysed by experts at The Scotch Whisky Research Institute (SWRI), 
a specialist laboratory established by the Scotch Whisky Industry for research and 
authenticity analysis. 
 
The SWRI is accredited by UKAS, the UK Accreditation System, and is therefore 
a recognised laboratory under ILAC (the International Laboratory Accreditation 
Cooperation Agreement).  If the products are not genuine, The Scotch Whisky 
Association will take action to stop further sales of the fake product.  The SWA 
has five lawyers who instruct local lawyers in countries worldwide to take legal 
proceedings to protect Scotch Whisky.  It has been taking such action for fifty 
years in countries including Andorra, Angola, Aruba, Australia, Austria, Belgium, 
Brazil, China, Colombia, Czech Republic, Dominican Republic, Ecuador, France, 
Germany, Greece, Hungary, India, Indonesia, Ireland, Israel, Italy, Japan, Jordan, 
Malaysia, Malta, the Netherlands, New Zealand, Pakistan, Peru, Poland, Slovenia, 
South Africa, Spain, Surinam, Taiwan, the UK, the USA and Vietnam. 
 
Sometimes problems with misuse of the description “Scotch Whisky” arise where 
Scotch Whisky has been supplied in bulk for bottling overseas.  (While Scotch 
Whisky must be wholly produced in Scotland, it can be bottled in other countries, 
as long as nothing is added to the spirit other than spirit caramel, if necessary, to 
adjust colour, and water). The Scotch Whisky Association issues 
recommendations to its members to try to ensure that the Scotch Whisky they 
supply in bulk is not mixed with other spirit or substances and sold as “Scotch 
Whisky”. The Association requires its members to take precautions and in 
particular recommends that they obtain contractual undertakings from their 
customers specifying exactly what will be done with the Scotch Whisky supplied 
and that SWA members approve the labels under which the Scotch Whisky is to 
be sold. They are also recommended to ensure that the customer is of sufficient 
standing that it will comply with the contractual undertakings it has given.  
 
The Scotch Whisky Association also issues ‘Guidelines on Age Statements in 
Relation to Scotch Whiskies’ with a view to ensuring that illegal and misleading 
references to age are not made in the labeling or promotion of Scotch Whisky. 
 
Where a process used in the production of Scotch Whisky is not specifically 
covered by the statutory definition, producers are required to follow traditional 
practice.  The Scotch Whisky Association issues detailed guidance as regards 
what is traditional practice in the production of Scotch Whisky.  If it is proposed 
to introduce a new practice, possibly for reasons of efficiency, both HMRC and 
individual companies may consult The Scotch Whisky Association which will 
confirm whether that practice is permissible. 
 
The Labelling and Presentation of Scotch Whisky  
 
The labeling and presentation of Scotch Whisky has always been governed by the 
general Food Labelling Rules in the European Union or in the country of sale, as 
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well as by traditional practice in the industry.  The Scotch Whisky Regulations 
2009 contain specific rules governing the labelling and presentation of Scotch 
Whisky. 

 
 
(M) Others    : 
 

The Scotch Whisky Association 
 
The Scotch Whisky Association (“SWA”) is the trade association of the Scotch 
Whisky Industry.  It was incorporated as a non-profit company limited by 
guarantee on 22 April 1960.  It then took over the function of the previously 
unincorporated Association, also known as “The Scotch Whisky Association”, 
which had been in existence since May 1942.  Its predecessor, known as “The 
Whisky Association”, had been in existence since 1917. 
 
The SWA has 56 members, made up of Scotch Whisky distillers, blenders, 
bottlers and brand owners who together account for more than 90% of Scotch 
Whisky production. 
 
One of the SWA’s main objects is the protection of the interests of the Scotch 
Whisky trade, both at home and abroad. In pursuit of this object the Association 
takes legal action to stop misuse of the description “Scotch Whisky”.  At any time 
it will be engaged in over 60 legal actions throughout the world and in addition it 
will be involved in several hundred investigations which may lead to legal action. 
 
The SWA is a private body funded by its members.  While its members account 
for more than 90% of Scotch Whisky production, membership is not compulsory 
and a small minority of Scotch Whisky companies choose not to join, often for 
financial reasons.  Anyone may sell spirits under the description “Scotch Whisky” 
provided they comply with the legal definition of Scotch Whisky and all other 
requirements for the sale of Scotch Whisky. 
 
The Scotch Whisky Association is recognised as the representative body of the 
Scotch Whisky trade by the UK Government and by the European Commission. 
The SWA has also been involved in negotiations on behalf of the Scotch Whisky 
trade with Governments worldwide since its incorporation.  
 
Reputation resulting from Use of the GI-The Extensive and Lengthy Sale of 
Scotch Whisky. 
 
By the 1850’s Scotch Whisky was being widely sold throughout the UK and 
through what was then the British Empire. Between 1863 and 1879 the phylloxera 
beetle devastated most European vineyards, thereby cutting off supplies of wines 
and brandies which were favoured drinks in many parts of Europe and the rest of 
the world. It was during that period that Scotch Whisky began to be more widely 
sold outside the UK and the British Empire, aided greatly by the extension of 
railway networks. 
 
Sales of Scotch Whisky continued to expand through the 20th century, but it was 
after the Second World War that sales took off in markets worldwide. 
As a result: - 
 Scotch Whisky accounts for 25% of UK food and drinks exports. 
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 Scotch Whisky is one of the UK’s top export earners. 
 Some 18.4 million casks of Scotch Whisky lie maturing in warehouses in 

Scotland. 
 94.4 million cases of Scotch Whisky were sold worldwide in 2009. 
 
Tourism – Because of Scotch Whisky’s fame worldwide, many tourists come to 
Scotland specifically to visit Scotch Whisky distilleries to see how Scotch Whisky 
is made, and many other tourists coming to Scotland visit a distillery as part of 
their holiday.  A large number of Scotch Whisky distilleries are open to visitors, 
have visitor centres, and have organised tours through which visitors can learn 
how Scotch Whisky is made.  Over 1 million tourists visit Scotch Whisky 
distilleries each year and the Scotland Whisky Tourism Initiative has been set up 
by The Scotch Whisky Association, Scottish Enterprise (a government backed 
business development organisation) and Visit Scotland (the government 
organisation tasked with promoting tourism in Scotland). 
 
It is therefore clear that Scotch Whisky has acquired a pre-eminent reputation 
amongst whisky consumers worldwide. 
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G.I. APPLICATION NUMBER - 164 
 
Application is made by Consorzio del Prosciutto di Parma, Via Marco dell' Arpa 8/b, 
43100 Parma PR-Italy, for Registration in Part-A of the Register of Prosciutto di Parma 
under Application No.164 in respect of Dry cured Ham falling in Class - 29 is hereby 
advertised as accepted under Sub-section (1) of Section 13 of Geographical Indications of 
Goods (Registration and Protection) Act, 1999. 
 
 
Applicant   : Consorzio del Prosciutto di Parma 
 
 
Address   : Consorzio del Prosciutto di Parma, Via Marco dell'  

Arpa 8/b, 43100 Parma PR - Italy. Address of Service 
in India: D. P. Ahuja & Co. 53, Syed Amir Ali 
Avenue, Calcutta - 700 019, India. 

 
 
Geographical Indication : PROSCIUTTO DI PARMA 
 
 
 
 
 
Class    : 29 
 
 
Goods    : Class – 29 – Dry cured Ham 
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(A) Name of the Applicant   : Consorzio del Prosciutto di Parma 
 
 
(B) Address     : Consorzio del Prosciutto di Parma, 

Via Marco dell' Arpa 8/b, 43100 
Parma PR - Italy.,  

 
 
(C) List of association of persons/  
 Producers / organization/ authority :  To be provided on request 
 
 
(D) Type of Goods    : Class – 29 – Dry cured Ham 
 
 
(E) Specification     : 
 

The designation of origin Prosciutto di Parma [“Parma Ham”] is exclusively 
reserved for “ham” that is branded in a permanently identifiable way and obtained 
from the fresh legs of pigs that are born, bred and slaughtered in any one of the 
Regions indicated in Article 3 of the Italian Ministerial Decree No. 253 dated 15th 
February, 1983. 

 
Italian Law No. 26 of 13th February 1990 and Decree No. 253, of 15 February, 
1993, concerning “protection of denomination of origin” [PDO] for “Prosciutto di 
Parma” [“Parma Ham”] and the legislated Specifications related to the PDO or 
geographical indication PROSCIUTTO DI PARMA [Parma Ham] include details 
of the following:  
 

 PRODUCT NAME AND NATIONAL PROTECTION LEGISLATION;  
• PRODUCT DESCRIPTION, RAW MATERIALS USED AND THE MAIN 

PHYSICAL, CHEMICAL, MICROBIOLOGICAL AND ORGANOLEPTIC 
CHARACTERISTICS;  

 DEFINITION OF GEOGRAPHICAL AREA;  
 EVIDENCE OF PRODUCT ORIGN WITHIN THE GEOGRAPHICAL 

AREA;  
 PRODUCTION METHOD OF PARMA HAM;  
 EVIDENCE OF LINKS WITH GEOGRAPHICAL ENVIRONMENT;  
 INSPECTION STRUCTURE;  
 SPECIFIC ELEMENTS CONCERNING THE PRESENTATION, 

IDENTIFICATION AND LABELLING OF PARMA HAM; MANDATORY 
REQUIREMENTS ARISING FROM NATIONAL AND/OR 
INTERNATIONAL PROVISIONS; and GUARANTEES, CONTROLS, 
SANCTIONS. 

 
 
(F) Name of Geographical Indication   : 
 

PROSCIUTTO DI PARMA 
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(G) Description of Goods : 
 

 “Prosciutto” is derived from the Latin “perexsuctum” meaning “dried” - an 
indication of the purity of “Parma Ham” production and its ancient roots. The 
hind legs [lean fraction separated from the biceps femoris (muscle of the 
posterior thigh)] of large, white Landrance and Duroc breeds of pigs, bred in 
10 northern and central regions in Italy, are used for production of “Parma 
Ham”. 

 
 The distinctive physical features of Prosciutto di Parma, [“Parma Ham”] are 

as follows:  
 

a)  Curved exterior: Through trimming, which means removing fat and rind, 
the ham takes on its peculiar “chicken leg” round shape, without distal 
part (trotter), devoid of external blemishes likely to impair the product's 
image with exposure of the muscular part above the head of the femur 
(best end) limited to 6 cms (short trimmings);  

b) Weight: As a rule, between eight and ten kilograms but not less than 
seven; 

c) Colour when sliced: Uniformly ranging between pink to red, interspersed 
with pure white in the fatty parts - the colour does not change by exposure 
of the ham to light or heat; 

d) Aroma and flavour: Mild and delicate flavour, slightly salty with a 
fragrant and distinctive flavour 

e) Markings: The name 'Parma Ham' is exclusively reserved for hams 
bearing the Ducal Crown, the indelible and unique brand given at the end 
of the ageing period. The entire history of each leg of “Parma Ham” is 
visible through, seals, brands and tattoos marked on its skin. 

  
(H) Geographical Area of Production and Map as shown in page no. ___: 
 

The area of production includes the territory in the province of Parma to the South 
of the Via Emilia, in Italy, at a distance of at least five kilometres from it, up to an 
altitude not exceeding 900 metres, bounded to the east by the course of the river 
Enza and to the West by the course of the stream Stirone. 

 
The raw materials [pig-breeding farms and slaughter houses] must be located in a 
well-defined area in the following regions: Emilia-Romagna, Veneto, Lombardy, 
Piedmont, Molise, Umbria, Tuscany, the Marches, Abruzzo and Latium. 

 
(I) Proof Of Origin (Historical records) :  
 

The processing of Parma Ham has an ancient tradition. 
 
 It was in 100 BC that Cato the “Censor” first mentioned the extraordinary 

flavour of the air cured ham produced around the town of Parma in Italy; the 
legs were left to dry, greased with a little oil and could age without spoiling. 

 
 A tasty meat was obtained which could be eaten over a period of time while 

maintaining its pleasant flavour. 
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 Even earlier, in 5BC, in the Etruscan Po river valley, salted preserved pork 
legs were traded with the rest of Italy and with Greece. 

 
The similarity between present-day Parma Ham and its “ancestor” is evident. 
Only the so-called “heavy pig” provides the raw material used for Parma Ham 
production the EEC has acknowledged through its decision of 21st December 
1999, that only Italy is home of  two different pig populations, one “light” that 
complies with European averages and the other “heavy”, which conforms with the 
need of cold cuts industry that has been traditionally and historically affirmed and 
documented. 

 
(J) Method of Production  : 

 
Parma Ham production procedures are provided for under Italian Law no. 26 
dated 13th February 1990 and under Decree no. 253 dated 15th February 1993. 
 
The 10 stages in the production [time period: 10 – 12 months] of “Parma Ham”, 
following age-old tradition, are:   
1. Separation 
2. Cooling 
3. Trimming 
4. Salting 
5. Rest 
6. Washing/ Drying 
7. Pre-curing 
8. Greasing 
9. Sampling and Curing 
10. Branding 
 
Throughout all the stages carried out by experienced experts, stringent rules are 
followed with meticulous inspection by representatives of the Consortium 
 
The rules governing the labelling requirements of Parma Ham – whether whole 
bone-in, whole packaged, cut or sliced – do not exclude, of course, the general 
provisions set forth, in particular by Law Decree No. 109 dated 27th June 1992, 
and  publication of Amendment application pursuant to Article 6 (2) of Council 
Regulation No. 510/2006. 
 

(K) Uniqueness    : 
 

 The uniqueness of Parma Ham lies in shape of the ham, the extent and quality 
of its “natural flavour” derived from endogenous ageing processes, 
determined by [a] quality (maturity) of the pigs; [b] curing environment which 
comprises of exceptional ecological, climatic and environmental conditions 
and [c] production techniques. 

 
 The secret recipe behind the success of Parma Ham is the climate, the soil, the 

air, the people, nature and tradition of the region. 
 

 Historically, the production of Parma Ham goes back to early Roman times. It 
was in 100 BC that Cato the “Censor” first mentioned the extraordinary 
flavour of the air cured ham produced around the town of Parma in Italy; the 
legs were left to dry, greased with a little oil and could age without spoiling. 
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Since then, production methods have hardly changed down the generations. 
Prosciutto di Parma was mentioned in the 14th century texts and 
morphological characteristics of Prociutto di Parma, in the past, especially 
size,  which can be found in still life paintings by artists who lived and worked 
in Parma. The salting of pork is an ancient tradition in the Parma area because 
local “saltworks” which provided the salt. Traditionally, Parma Ham 
production did not use smoke or preservatives but only salt and controlled 
humidity and room temperature and this has determined its productive and 
commercial continuity. 

 
 The designation of origin Prosciutto di Parma [“Parma Ham”] is exclusively 

reserved for ham that is branded in a permanently identifiable way and 
obtained from the fresh legs of pigs that are born, bred and slaughtered in any 
one of the Regions indicated in Art. 3 of Ministerial Decree No.253 dated 15th 
February, 1983, of Italy. 

 
 The large, white Landrance and Duroc breeds are used; sows and boars 

cannot be used in the production of Parma Ham. 
 

 The hams are made from 9-month old pigs with a minimum weight of 150 
kilos and have to be produced according to legal and regulatory stipulations 
and cured for a minimum period of 10 months for hams weighing between 7 
and 9 kgs and 12 months for those weighing more than 9 kgs. 

 
 The feeding and breeding techniques are strictly regulated to ensure a “heavy 

pig” with a moderate daily growth in an excellent state of health. 
 

 Before the slaughter, the pig must be 100% healthy, rested and having fasted 
for 15 hours and only the hind legs are used for making Parma Ham. 

 
 Prosciutto di Parma qualifies as a 100 per cent natural product; additives such 

as sugar, spices, smoke, water and nitrites are prohibited. The criterion 
adopted for selecting the qualitative parameters for Prosciutto di Parma is 
based on a combination of organoleptic qualities and chemical parameters. 
This method has led to the identification of the following parameters: salt 
content, moisture content and soluble nitrogen content (proteolysis index). 
According to proteolysis index, high quality ham must contain a limited 
quantity of sodium chloride nd moisture. The criterion used for industrial 
production evaluation of “Parma Ham” is based on the application of several 
consecutive parametric grids which foresee the use of the above parameters 
individually and in combination with each other. 

 
 An important distinction is to be made between other hams and Parma Ham 

due to its long curing and salting process and absolute absence of any kind of 
chemicals, preservatives or other kinds of additives. Parma Ham is not just an 
all natural product but a safe food from a hygienic-food safety point of view 
as the low water content in Parma Ham prevents bacterial growth making it 
the only cured ham product that can be eaten raw.  The characteristics of 
Parma Ham at the end of the curing process (water activity - aw < 0.92) make 
the presence of pathogenous bacteria in the final product virtually impossible. 
The presence of microbes in the salting process of Parma Ham is useful since 
this specific kind of microbic flora also make the presence of pathogens 
almost impossible. 
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(L) Inspection Body   : 
 
The Consortium is officially responsible for supervising compliance with the laws 
and regulations governing the protection of Parma Ham. 
 
Each step in production, from the breeding of the pigs through processing to the 
final packaging, is closely monitored and controlled by the Instituto Parma 
Qualità (I.P.Q.), the Agency for Parma Ham Quality Certification. 
Only the I.P.Q. can brand the finished ham with the seal of Parma's five-pointed 
ducal crown, qualifying the ham as true Parma Ham. 

 
The entire history of each leg of Parma Ham is visible through, seals, brands and 
tattoos marked on its skin.  
 

Within 30 days of birth an indelible tattoo is placed on 
both rear legs of the young pig indicating birth place, 
the breeder's code and the month of birth.  

rhouse.  

began.  

 
 

 
The authorised abattoirs apply a firebranded code 
on the pigskin of each fresh trimmed leg 
permanently identifying the slaughte
 

 
A metal seal is attached to each ham during the 
salting stage, bearing the Consortium's initials (CPP) 
and the date at which processing 
 

 
Finally, the five point Ducal Crown brand is 
stamped under the strict control of the Instituto 
Parma Qualita [I.P.Q.] inspectors and the final 
guarantee of the quality of the ham. 

 
Breeding farmers, slaughterers and producers as well as any other parties that, for 
whatever purpose, package, store, transport, sell or otherwise distribute hams to 
consumers shall allow any type of inspection aimed at monitoring full compliance 
with the obligations imposed upon them by Law No. 26 dated 13th February 1990 
and by the relevant execution regulation approved by Ministerial Decree No. 253 
dated 15th February 1993, including all other necessary inspections to monitor the 
facilities’ and equipment’s fitness for use.  

 
The feeding and breeding techniques are strictly regulated to ensure a heavy pig 
with a moderate daily growth in an excellent state of health. Breeding facilities 
and equipment have to guarantee the animal’s well-being. 

 
The supervisory and inspection activities set out by the provisions of Law and 
relevant execution regulations are carried out by the Ministry of Industry, Trade 
and Craft Trades, the Ministry of Agriculture and Forestry and the Ministry of 
Health. 
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In order to carry out the aforesaid inspection activities, the above Ministries can 
use the services of a duly authorised body, made up of a voluntary consortium of 
producers. 

 
In order to ensure correct observance of provisions laid down by law and by 
specifications, at the breeding farms, slaughterhouses, producers and traders at all 
levels, full time inspectors who act as Judiciary Police Agents (in Italy), may 
carry out any type of verification, inspection or control of whoever produces, 
packages, keeps or sells hams in any type of establishment. 

 
Sanctions relating to the product’s typical characteristics, brand forgery, 
counterfeiting or forgery of the indelible stamp or seal or possession of use of the 
same are also present in the Specifications 

 
(M) Others    : 
 

 Consorzio del Prosciutto di Parma 
 

Consorzio del Prosciutto di Parma [hereafter also referred to as “the Consorzio” 
or “the Consortium”] is an independent public body with legal status, established 
on 18 April, 1963, under Italian law No. 580/93, within the provincial district of 
Parma, for carrying out functions of general interest for enterprises and market 
development and for the purpose of protecting, distinguishing and guaranteeing 
the production of typical ham from Parma as well as protecting the product 
designation by repressing any abuses or irregularities, in Italy as well as in other 
countries, including on behalf of its members. 
 
The objectives of the Consortium are to defend, distinguish and ensure the 
production and sale of Parma Ham, to protect the name of “Prosciutto di Parma” 
from copyright infringements, imitation, falsification, and acts of unfair 
competition in detriment to the authentic product, and to obtain legal recognition 
of the name “Prosciutto di Parma”. 
 
The Consortium is officially responsible for supervising compliance with the laws 
and regulations governing the protection of “Proscuitto di Parma” [hereafter also 
referred to as “Parma Ham”]. The Consorzio supervises the use of the Parma Ham 
designation relevant trademarks, Stamps, Seals and brands; prevents and represses 
any and all irregular and or unlawful use of such trade marks, stamps, seals and 
brands as well as unfair competition in the production and marketing of Parma 
Ham. 
 
The Consortium meets market demands whilst rigorously adhering to the 
traditional production methods and rejecting everything that does not meet the 
highest quality standard. 

 
The Consortium's quest for perfection was acknowledged by the European Union 
in 1996 when Parma Ham became one of the first meat products to be awarded 
the Designation of Protected Origin [PDO] status. 
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 Prosciutto di Parma [Parma Ham] is – 
 

 protected by Italian Law since 1970; 
 protected under EC Regulation 2081/92 on the protection of 

geographical indications for agricultural and foodstuff products;  
 protected under EU Commission Regulation No. 1107/96; and  
 registered as Protected Denomination of Origin since June 1996 

 
 Statistics about the Consortium, members, producers, production and sales 

of “Parma Ham”  
 180 members 
 200 Producers with 3000 employees 
 150 slaughter houses 
 5500 breeding farms 
 Annual Production: more than 9 million hams 
 80% sold on the Italian market 
 Exported to more than 40 countries 
 Annual turnover: 1.5 billion Euro 
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NOTICE 
 

Applicants for registration of Geographical Indication and their agents are particularly 
requested to quote in their replies full and complete Reference Letter No. and date, 
application number and the class to which it relates and send to the Geographical 
Indications Registry, Chennai. This would facilitate quick disposal of letters. 
 

 
Shri. P.H. Kurian, IAS 

Controller General of Patents, Designs & Trade Marks,  
Registrar of Geographical Indications 

 
 

Published by the Government of India, 
Geographical Indications Registry, Chennai - 600 032. 
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